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Ministerial Staff) is concerned, this
compensation is given under regula-
tion 17 of the Service Regulations
framed under Section 79(c) of Elec-
tricity (Supply) Act, 1948. The
Ministerial staff is, however, govern-
ed for this purpose by the orders
based on similar orders issued on the
subject from time to time by Gov-
emmment of India.

(d) Compensatory rest is given to
the stall whenever they work beyond
the specified period of duty.
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Unsolved cases of murder in Dethi

474. SHRI A. BALA PAJANOR:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the number and nature of un-
solved cases of murder in Delhi
during the last three years;

(b) whether it is proposed to carry
on with the investigation o? the cases;
and

(c) the reasons for not detecting the

eriminals in these cases so far?

THE MINISTER OF HOME AF-
FAIRS (CHAUDHURI CHARAN
SINGH: (a) to (c). Facls are being
ascertained.





